IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :14-11-2022
Date : 14.11.2022

oo |/ c.C
YP dcourt Applied For

e

RVWPE —

1 100327 |14.11.2 |T- S K GENE Order Dtd. 2022- REVTS t

/2022 1022 266/2 |BEHERA |RAL 10-14 No
ION

021 _

1)

[ (s

ARBA- ea

5 100328 |14.11.2 8/200 S K GENE Order Dtd. 2022- t

/2022 1022 2 BEHERA |RAL 10-13 No

1)

[ (s

WA= ea

3 100329 |14.11.2 1130/ S K GENE Order Dtd. 2022- t

/2022 1022 BEHERA |RAL 09-27 No

2022 _

1)

[ (s

WA= ea

4 100330 |14.11.2 1131/ S K GENE Order Dtd. 2022- t

/2022 1022 BEHERA |RAL 09-27 No

2022 _

1)

S I

WA— ea

5 100331 |14.11.2 6952 S K GENE Order Dtd. 2022- t

/2022 1022 022 BEHERA |RAL 10-13 No

1)

S e

WA- ea

6 100332 |14.11.2 65/20 S K GENE Order Dtd. 2022- N

/2022 1022 16 BEHERA |RAL 09-28 No




[ | | | b
(s
WA= ea
5 |100333 14.11.2 |00 s K GENE Order Dtd. 2022- t
/2022 1022 17 BEHERA |RAL 10-17 No
1)
- 5
WA— ea
g 100334 |14.11.2 75 IS K GENE Order Dtd. 2022- t
/2022 1022 017 BEHERA |RAL 10-17 No
1)
- 5
WA— ea
o |100335 [14.11.2 |07 S K GENE Order Dtd. 2022- t
/2022 1022 17 BEHERA |RAL 10-17 No
1)
- 5
WP (C) ea
1 100336 14.11.2 - S K GENE Entire Order t
0 |/2022 022 18838 |BEHERA |RAL € € No
/2012 -
1)
[ WRIT | (S
WP (C) ERANC ia
1 100337 |14.11.2 - S K GENE .
1 |/2022 |022 19849 |[BEHERA |RAL Entire Order s(?cI)\N]I No
/2012 BENCH |12
) 0)
(s
WP (C) ia
1 100338 |14.11.2 - S K GENE Entire Ord N
2 |/2022 |022 18146 |[BEHERA |RAL tre braer NO
/2012 L
0)
N WRIT | (S
WP (C) ERANC ia
1 100339 14.11.2 - S K GENE .
3 /2022 (022 18596 |[BEHERA |RAL Entire Order S(]ID;EI o
/2012 BENCH |12
) 0)
WRIT |(S
WP (C) ERANC ia
1 100340 14.11.2 - S K GENE .
4 /2022 (022 18159 |[BEHERA |RAL Entire Order S(?é\N/I No
/2012 BENCH |12
) 0)




=

WP (C) ia

100341 14.11.2 - S K GENE Entire Order Yo
/2022 (022 18839 [BEHERA |RAL . 2
/2012 L

0)

(s

WP (C) ia

100342 |14.11.2 |- KHATUA |GENE Judgement Dtd. N
/2022 1022 23399 MALLICK RAL 2022-09-30 e
/2013 L

0)

(S

CONTC ia

100343 14.11.2 - & pas  |GENE Order Dtd. 2022- Yo
/2022 1022 4520/ RAL 07-25 N
2022 L

0)

(S

WPC (O ia

100344 14.11.2 AC)- P K GENE Order Dtd. 2022- Yo
/2022 1022 2642/ |SAHOO  |RAL 08-05 B
2011 L

0)

(S

WP (C) ia

100345 (14.11.2 - B K GENE Order Dtd. 2022- Yo
/2022 1022 26590 |ROUTRAY RAL 10-27 N
/2022 L

0)

(s

WP (C) ia

100346 14.11.2 - UDAY GENE Order Dtd. 2022- .
/2022 1022 21047 |KUMAR  [RAL 08-02 e
/2017 i

0)

(s

WP (C) ia

100347 14.11.2 - S K GENE Order Dtd. 2022- Yo
/2022 022 22153 |[NAYAK  |[RAL 07-15 -
/2010 o

0)

WP (C) (S

100348 |14.11.2 |- GENE Order Dtd. 2022- ea
/2022 |022 16770 [M NAYAK fpap 10-20 t
/2020 No




N

N

N

0)
(s
WP (C) ia
100349 14.11.2 - GENFE Order Dtd. 2022-
/2022|022 26243 |° K PAS Igar, 10-12 No
/2022 L
0)
(s
WP (C) ia
100350 14.11.2 - s GENFE Order Dtd. 2017- %
/2022 022 4717/ |MOHANTY |RAL 07-18 -
2013 )
0)
(S
ea
WP (C)
100351 |14.11.2 |- ﬁégigii GENE Order Dtd. 2019- ;
/2022 022 11126 RAL 11-01Vakalatnama, ©
/2019 [R& N
12
0)
(s
WP (C) ia
100352 [14.11.2 |- GENE Order Dtd. 2022-
/2022 022 10718 |° K PBS lgap, 05-13 No
/2022 .
0)
(s
SECON |ea
100353 |14.11. 222;2 ﬁégigiﬁ GENE Vakalatnama D c
/2022|022 RAL APPEA |No
017 |RA . ;
2)
(s
CONTC ea
100354 [14.11.2 |- A.K. c o ;gURg Order Dtd. 2022- t
/2022 (022 1713/ |saAa " own 1110 No
2022 -
2)
(s
CONTC ea
100355 [14.11.2 |- A.K. c o ;gURg Order Dtd. 2022- t
/2022 (022 1712/ |saa oy 1110 No
2022 -
2)
WP (C) (S
COURT
100356 |14.11.2 |- Order Dtd. 2022- ea
/2022 022 29475 |S-SAMAL (C.O. gfb 31i1-10 t
/2022 No




w

w

w

w

(s
WP (C) ea
100357 |14.11.2 |- 5. - ;gURg Order Dtd. 2022- t
/2022 1022 29472 |SAMAL B RS FE R No
/2022 -
2)
(s
WP (C) ea
100358 |14.11.2 |- 5. - ;gURg Order Dtd. 2022- t
/2022 1022 29478 |SAMAL O Bos 2 i-10 No
/2022 -
2)
(s
WP (C) ea
100359 |14.11.2 |- s. . ;gURg Order Dtd. 2022- t
/2022 1022 29479 |SAMAL O oep  [11-10 No
/2022 _
2)
(s
WP (C) ea
100360 |14.11.2 |- s. . ;gURg Order Dtd. 2022- t
/2022 1022 29500 |SAMAL B RS FE R No
/2022 _
2)
(s
CONTC ea
100361 |14.11.2 - ABHISEK | ;gURg Order Dtd. 2022- t
/2022 1022 6725/ |PANDA (0. N0 31 1) No
OLD
2022 _
2)
(s
CONTC ea
100362 |14.11.2 - ABHISEK | ggURg Order Dtd. 2022- t
/2022 1022 6726/ |PANDA 0. N0 31 1) No
OLD
2022 N
2)
(s
CONTC ea
100363 |14.11.2 - ABHTISEK ;gURg Order Dtd. 2022- £
/2022 1022 6727/ |PANDA - NO- 3 1 No
OLD
2022 _
2)
(s
CONTC ea
100364 |14.11.2 |- A.K. - ;gURg Order Dtd. 2022- t
/2022|022 1715/ |saa O B0 10 No
2022 -
2)
100365 14.11.2 |"°NC |a k. c o, o BT lorder Drd. 2022- s
/2022 1022 14, [SBA oo 3 ii-10 c




IS

2022 No
2)
(s
WPC (O ea
100366 |14.11.2 |AC)-  |P.K. . ;gURg Order Dtd. 2022- t
/2022 1022 2596/ |SWAIN O Bon 2 [Li-09 No
2015 -
2)
(s
WP (C) ea
100367 |14.11.2 |- B.K. . ;gURg Order Dtd. 2022- t
/2022 1022 26219 |BERERA |°°0° [0- 2 |11-09 No
/2022 -
2)
(S
WP (C) ea
100368 |14.11. - ABHISEK COURT |Order Dtd. 2022- t
/2022 1022 26183 |PANDA " INO. 6 |11-10 No
/2022 -
2)
(s
we (C) WRIT ia
100369 |14.11.2 |- S.K. < o |COURT lorder Dtd. 2022- e o
/2022 |022 25075 |[RATH O« No. 6 |11-10
/2022 H-8 -
39
)
(S
CONTC COURT o
100370 |14.11.2 |- ABHISEK co R order ptd. 2022- o
/2022 1022 6728/ |PANDA - NO- 3y 10
2022 OLD R
39
)
(S
CONTC COURT o
100371 |14.11.2 |- ABHISEK |, [-57% lorder Dtd. 2022- o
/2022 1022 6729/ |PANDA (0. N0 3 1)
2022 OLD R
39
)
(S
CONTC COURT ia
100372 |14.11.2 |- ABHTSEK |, |-U" [order Dtd. 2022- :
/2022 022 6719/ |PANDA D 7 11-10 ©
2022 OLD R
39
)
CONTC (s
100373 |14.11.2 |- ABHISEK | EgURg Order Dtd. 2022- ca
/2022 1022 6720/ |PANDA T OL]’) 11-10 t
2022 No




39
)
(s
CONTC COURT ia
4 (100374 [14.11.2 |- ABHISEK |, No. 3 |order Dtd. 2022- Yo
8 |/2022 022 6718/ |PANDA T i 11-10
2022 OLD R
39
)
(s
CONTC COURT ia
4 |100375 [14.11.2 |- ABHISEK |, No. 3 |order Dtd. 2022- Yo
9 [/2022 022 6717/ |PANDA T . 11-10
2022 OLD -
39
)
(S
CONTC COURT ia
5 /100376 [14.11.2 |- ABHISEK |, No. 3 |order Dtd. 2022- N
0 [/2022 022 6716/ |PANDA T . 11-10 ©
2022 OLD -
39
)
(s
CONTC COURT ia
5 100377 [14.11.2 |- ABHISEK |, No. 3 |order Dtd. 2022- N
1 |/2022 022 6715/ |PANDA o . 11-10 ©
2022 OLD ~
39
)
(s
CONTC COURT ia
5 100378 [14.11.2 |- ABHISEK |, No. 3 |order Dtd. 2022- N
2 /2022 022 6714/ |PANDA Y . 11-10 ©
2022 OLD -
39
)
(s
CONTC COURT ia
5 100379 [14.11.2 |- ABHISEK |, No. 3 |order Dtd. 2022- Yo
3 /2022 022 6713/ |PANDA I . 11-10
2022 OLD R
39
)
(S
CONTC COURT ia
5 100380 [14.11.2 |- ABHISEK |, No. 3 |Order Dtd. 2022- Yo
4 /2022 022 6721/ |PANDA e . 11-10
2022 OLD R
39
)
5 [100381 [14.11.2 WP (C) |D. /C.0. |COURT |Order Dtd. 2022- | (s




]

o

[e)}

/2022

022 - BEHERA NO. 2 [11-04 ca
28598 OLD £
/2022 No
39
)
(s
ea
WP (C)
100382 |14.11.2 |- iEBENDR ;gURg Order Dtd. 2022- ;O
/2022|022 28597 B aoe 2 l11-04 N
/2022
39
)
(s
WP (C) ia
100383 |14.11. - ABHISEK COURT |Order Dtd. 2022- No
/2022|022 24807 |PANDA “INO. 6 |11-09 N
/2022 2o
)
(S
WP (C) ia
100384 |14.11. - ABHISEK COURT |Order Dtd. 2022- No
/2022|022 24801 |PANDA “NO. 6 |11-09 N
/2022 2o
)
(S
ea
WP (C)
100385 [14.11.2 |- & SAMAL FoORT lorder prd. 2022- e o
/2022|022 29486 > - NO- 3y 10
/2022 OLD H-6 -
35
)
(S
ea
WP (C)
100386 |14.11.2 - 5. ;gURg Order Dtd. 2022- ;O
/2022 1022 29497 |SAMAL - NO- 3y 1
/2022 OLD A
35
)
(S
ea
WP (C)
100387 |14.11.2 |- s. ;gURg Order Dtd. 2022- ;
/2022|022 29496 |SAMAL MY 21010 ©
/2022 OLD R
35
)
ARBP- CHIEF e(i
100388 [14.11.2 2050 | JUSTI |order Dtd. 2022- :
/2022 1022 [ : CE'S |11-04 o

COURT




o)}

(9}

o\1|

(s
ea
WP (C)
100389 |14.11.2 |- s. ;gURg Order Dtd. 2022- ;o
/2022 1022 29494 |SAMAL - NO- 30 10
/2022 OLD R
35
)
(s
ea
WP (C)
100390 |14.11.2 |- 5. ;gURg Order Dtd. 2022- ;o
/2022 1022 29493 |SAMAL - NO- 3y
/2022 OLD R
35
)
(S
ARBP- CHIEE y
100391 |14.11. 79/20 A.K.SWA JUSTI |Order Dtd. 2022- No
/2022 1022 . N CE'S |11-04 N
COURT s
)
(S
ea
WP (C)
100392 [14.11.2 |- s. FoORT lorder prd. 2022- o
/2022 1022 29492 |SAMAL - NO- 3y 1
/2022 OLD A
35
)
(s
ARED- CHIEF ia
100393 [14.11.2 [¢7500 | JUSTI |order Dtd. 2022- o
/2022 1022 i : “lcE's |11-04 N
COURT o
)
(s
ea
WP (C)
100394 |14.11.2 |- 5. EgURg Order Dtd. 2022- ;O
/2022 1022 29490 |SAMAL - NO- 3y 0
/2022 OLD -
35
)
(s
ea
WP (C)
100395 |14.11.2 |- 5. EgURg Order Dtd. 2022- ;O
/2022 1022 29489 |SAMAL - NO- 3 10
/2022 OLD R
35
)
100396 [14.11.2 [ARBP- |A.K.SWA CHIEF Order Dtd. 2022- (s
/2022 1022 80/20 |IN JUSTI |11-04 ca




~J

~J

19 CE'S t
COURT No
35
)
(s
ea
WP (C)
100397 |14.11.2 - 5. - ;gURg Order Dtd. 2022- ;O
/2022 1022 29469 |SAMAL 0. N0 310 1)
/2022 OLD R
35
)
(s
ea
WP (C)
100398 |14.11.2 |- s. . ;gURg Order Dtd. 2022- ;O
/2022 1022 29477 |SAMAL -0 N0 3119 99
/2022 OLD R
35
)
(s
ARBP- CHIEF ia
100399 [14.11.2 S5 | | |JUSTI order ptd. 2022- -
/2022 1022 i : O« lcr's |11-04 N
COURT 2
)
(s
ea
CONTC
100400 |14.11.2 |- 5. - ggURg Order Dtd. 2022- E
/2022|022 2699/ |SAMAL S R B I ©
2022 OLD -
35
)
(S
ARBP- CHIEF ia
100401 [14.11.2 (500 |a.k.sWA || |JUSTI Order Dtd. 2022- o
/2022|022 s N O« lcg's |11-04 N
COURT e
)
(S
ea
CONTC
100402 |14.11.2 |- 5. . ;gURg Order Dtd. 2022- ;O
/2022 1022 2698/ |SAMAL 0. NG 3117 ho
2022 OLD R
35
)
(S
CONTC ea
100403 |14.11.2 |- 5. . EgURg Order Dtd. 2022- t
/2022|022 2697/ |SAMAL (0 N0 311 5o No
2022 OLD -




L —
ARBP- CHIEE o
7 100404 14.11.2 00 A.K.SWA |, |JUSTI Order Dtd. 2022- e
8 /2022 022 i IN Q- lcr's 11-04 N
COURT 35
)
(S
ea
CONTC
7 1100405 |14.11.2 |- s. . ;gURg Order Dtd. 2022- ;O
9 |/2022 022 2696/ |SAMAL Q- N9 319 09
2022 OLD R
35
)
(S
ARBP- CHIEF ia
8 100406 |14.11. JUSTT |Order Dtd. 2022-
82/20 |T.BAG |C. No
0 |/2022 |022 i CE'S |11-04 :
COURT os
)
WRIT (S
we (C) COURT iRANC ia
8 100407 |14.11.2 |- KSHITIS |, |- 5 Order Dtd. 2022- 1T |
1 |/2022 022 28738 |H G R B ©
/2022 OLD STION -
BENCH |10
-1) 7)
[ (S
ARED- CHIEF ia
8 [L00408 [14.11.2 (2070 | |, |JUSTI Order Dtd. 2022- o
2 /2022 022 i : O legrs |11-04 :
COURT Lo
7)
[ (S
RVWPE CHIEF ia
8 100409 [14.11.2 |T- D K < o, |JUSTI |order Dtd. 2022- ;
3 /2022 (022 124/2 |SAHU "2 lcE's [11-09 N
010 COURT 10
7)
. 5
RVWPE CHIEF ia
8 100410 |14.11. T=- S.B.UDG c JUSTI Order Dtd. 2022- No
4 |/2022 (022 124/2 |ATA T CE's [11-09 ~
010 COURT L
7)
8 1100411 |14.11. gisga A.K.SWA | gﬁggg Order Dtd. 2022- éi
5 /2022 [022 i N cprg |11-04 N




(e}

Ne}

COURT No
10
7)
(s
ea
WA- t
100412 [14.11.2 [p0° IS K < o [COURT |order ptd. 2022- Yo
/2022 022 01e - |[RaTH 9+ INo. 3/11-09 :
10
7)
(S
ea
CONTC
100413 |14.11.2 |- s K . ;gURg Order Dtd. 2022- ;
/2022 022 529/2 |RATH O Y- 211109 ©
018 OLD -
10
7)
(s
ea
WP (C)
100414 14.11.2 |- & R.pas | ;gURg Order Dtd. 2022- ;
/2022 1022 10756 |5 I S b B Y ©
/2022 OLD -
10
7)
(s
ea
WP (C)
100415 |14.11.2 |- coas o ;gURg Order Dtd. 2022- ;
/2022 1022 19805 |*° O 2190 ©
/2018 OLD N
10
7)
(S
RVWPE CHIEF ia
100416 |14.11.2 |T- JUSTI |Order Dtd. 2022-
/2022 022 14372 (K-SAHOOC.0-lopis 11109 o
010 COURT 0
7)
(S
ea
CONTC
100417 |14.11.2 |- s. . ;gURg Order Dtd. 2022- ;O
/2022 022 2693/ |SAMAL 0 NO- 3111 09
2022 OLD N
10
7)
(S
ea
WP (C) COURT t
100418 |14.11.2 |- G.JAYAS |, |77 [order Dtd. 2022- o
/2022 022 42007 |INGH (0. N0 317 10
OLD _
/2021 Lo




NeJ

o o

ea
CONTC
100419 14.11.2 |- s. c o, o BT lorder Drd. 2022- o
/2022 1022 2692/ |SAMAL (0 NO- 3111 09
2022 OLD -
10
7)
(s
WP (C) ia
100420 |14.11.2 |- COURT |Order Dtd. 2022-
/2022|022 32861 [PrSRHOO 1.0 Ivg g 11-11 No
/2021 0
7)
(S
ea
CONTC
100421 |14.11.2 - 5. - ;gURg Order Dtd. 2022- ;o
/2022|022 2691/ |SAMAT, (0. N0 3117 5o
2022 OLD -
10
7)
(S
ea
CONTC
100422 14.11.2 |- s. c o, o BT lorder Drd. 2022- o
/2022|022 2690/ |SAMAT, (0. N0 3117 ho
2022 OLD -
10
7)
(S
WP (C) ia
100423 |14.11.2 |- R.CH.RO |, _ |COURT order Dtd. 2022- o
/2022 1022 32861 |UT 0 lNo. 1 |11-11 N
/2021 O
7)
(s
ea
CONTC
100424 |14.11.2 - s. . ;gURg Order Dtd. 2022- ;
/2022 022 2689/ |SAMAL Y 2 111-09 ©
2022 OLD -
10
7)
(s
ea
CONTC
100425 |14.11.2 |- 5. . EgURg Order Dtd. 2022- ;O
/2022|022 2688/ |SAMAL (0 N0 3117 g9
2022 OLD N
10
7)
WP (C) (S
100426 14.11.2 |- RAJKISH c ;gURg Order Dtd. 2022- ea
/2022 1022 26055 |ore pas |©Or [F9- 7 111-11 £
/2022 No




10
7)
| 5
. WP (C) ia
o |100427 [14.11.2 - P.K.MOH |, COURT |Order Dtd. 2022- %
/2022 022 21878 |ANTY T NO. 9 |11-11
1 /2014 N
10
7)
| 5
ea
CONTC
é 100428 |14.11.2 |- 5. - ;gURg Order Dtd. 2022- EO
/2022 1022 2687/ |SAMAL I R § I Y
2 2022 OLD -
10
7)
[ (S
ea
WP (C)
é 100429 |14.11.2 |- T sanoo | ;gURg Order Dtd. 2022- ;
/2022 022 26055 Y 2 -1 ©
3 /2022 OLD -
10
7)
| 5
. WP (C) CHIEF ia
0 100430 |14.11.2 |- J.PRADH C JUSTI Order Dtd. 2022- N
4 |72022 022 17736 |AN Prlee's |11-11 O
/2019 COURT Lo
7)
[ WRIT | (S
1 WP (C) COURT ERANC ia
o |100431 [14.11.2 - PN . No. 3 lorder Dtd. 2022- N e
/2022 1022 22476 |NAYAK A N IR R | ©
5 /2022 OLD STION -
BENCH 11
-2) 4)
| 5
ea
CONTC
é 100432 |14.11.2 |- 5. . ESURg Order Dtd. 2022- ;O
/2022 1022 2686/ |SAMAL I SR § B Y
6 2022 OLD -
11
4)
[ WRIT | (S
1 WP (C) COURT ERANC ia
o 1100433 [14.11.2 |- RAJKISH No. 3 [order ptd. 2022- (DIVI |No
/2022 1022 22476 |ORE DAS Y 2111
7 /2022 OLD SION -
BENCH |11
-2) 4)
1 [100434 [14.11.2 [wP(C) |J.PRADH [C.O. [CHIEF |order Dtd. 2022- | (s




ooo|

=

2019

/2022 o022 - AN JUSTT |11-11 ea
17737 CE'S t
/2019 COURT No
11
4)
(s
ea
CONTC
100435 |14.11.2 |- 5. . ;gURg Order Dtd. 2022- ;O
/2022 1022 2685/ |SAMAL (0 NO- 3111 09
2022 OLD -
11
4)
WRIT (S
we (C) COURT ERANC o
100436 |14.11.2 |- L.ACHAR |, | -5U% lorder ptd. 2022- o1V ho
/2022 1022 18174 |1 A0 N0 3y
/2022 OLD STION -
BENCH |11
-3) 8)
(S
ea
CONTC
100437 |14.11.2 |- s. - ;gURg Order Dtd. 2022- ;o
/2022 1022 2684/ |SAMAT (0. N0 3111 5o
2022 OLD -
11
8)
(S
ea
we (C) COURT t
100438 |14.11.2 |- P.K.BEH |, |0 3 Order Dtd. 2022- o
/2022 1022 7312/ |ERA (0. N0 3y
2021 OLD N
11
8)
(S
CONTC COURT o
100439 |14.11.2 |- ABHISHE |, |-0U") lorder Drd. 2022- o
/2022 1022 6722/ |k panpa =0 NO- 3111 19
2022 OLD -
11
8)
(S
ea
CONTC
100440 |14.11.2 |- 5. . ;gURg Order Dtd. 2022- ;
/2022|022 2683/ |SAMAL Y Y- 211009 ©
2022 OLD N
11
8)
WP (C) éi
100441 |14.11.2 |- COURT |Order Dtd. 2022-
/2022|022 1972/ [M-NBAYAK IC.0- oy 311111 ;O




N

mn—l|

8)
(s
CONTC COURT ia
100442 |14.11.2 |- ABHISHE Fo0R lorder pra. 2022- -
/2022 022 6723/ |K PANDA N7 =10 ©
2022 OLD -
11
8)
(s
ea
CONTC
100443 [14.11.2 |- s. c o, k%] lorder prd. 2022- o
/2022 1022 2682/ |SAMAL (0 N0 3117 5o
2022 OLD -
11
8)
(S
CONTC COURT o
100444 |14.11.2 |- ABHISHE | |=0U"1 Order Drd. 2022- o
/2022 |022 6724/ |K PANDA | °7° ’ 11-10
2022 OLD -
11
8)
(S
ea
CONTC
100445 |14.11.2 - 5. - ;gURg Order Dtd. 2022- ;O
/2022 (022 2681/ |SAMAL 0. NO- 311 4o
2022 OLD -
11
8)
WRIT | (S
we (C) COURT ERANC o
100446 |14.11.2 - Order Dtd. 2022-
19022 022 Joogo [B-K-DAS [C.0. NO. 3 (779CT (DIVI |No
/2022 OLD SION -
BENCH |11
-3) 9)
(s
ea
CONTC
100447 |14.11.2 |- M/S.SAT COURT |y der Dtd. 2022- t
/2022|022 2680, |AJIT [C.0. NO. 31, g4 No
SAMAL OLD -
2022
11
9)
(s
ea
CONTC
100448 |14.11.2 |- M/S.SAT COURT |y der Dtd. 2022- t
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